
Tlvough Speed Post 

IN THE HIGH COURT OF DELHI AT NEW DELHI 

F.N0.637 IComp.lD H C/N 0 .-.-:.I-=tJ;:..-'_ L_' :.....--: 
Dated: '2 I I r:-3 ) l.J 

From, 
The Registrar General 

Delhi High Court 

New Delhi 

To, 

Sub: Quotation for purchase of Digital Signature Signer Software. 

Sir, 


This court intends to purchase a software for applying Di0tal Signature on PDF 


files having following salient features as belm\': 


1. 	 Capahle to digitally sign muitil)le PDF files using batch process. 

2. 	 Capahle to place digital signatlll'e at the designated place (viz. left, right, 

top, center or any place) in the PDF file. 

3. 	 Compatible to all the versions of Windows OS. 

4. 	 Compatible with all t)'pes/classes of Digital Signature Cards/Certificates. 

Yo'u are requested to submit quotations for the same thereof in a sealed envelope 


to the AO.J(Computer), Ground Floor, Lawyers Chamber Block-Ill, Delhi High 


Court on or before 0 5- 1 -"1-0 1 ~ . Rates quoted should be inclusive of all taxes 


and validity of rates should not be less than six months. 


The envelope should be addressed in the name of "Registrar General, Delhi High 


Court, New Delhi" and the subject of this letter be superscribed on the envelope. 


The quotation received after due date shall be summarily rejected. 

I?~ 
(Ravindra Kumar Sharma) 

DeputyRegistrar (Comp.) 

for R.egistrar General 

F. NO.637 IComp.l DHClNo. ,[. ~J ~ G _ Dated:-_---!:-;l_ ' ~\ 
CC to:- for uploading on Delhi High Court Website 

1. 	 Mr. Sarsij Kumar, AR (Technical), Delhi High COllrt. 

(M~~jt:: 
AO. (.I.) (Comp.lSty.) 


